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Preference of claims for pay by 
Gazetted Officers

996. DR. A. U. AZMI: Will the
Minister of FINANCE be pleased to 
state: the reasons for Gazetted officers 
preferring their individual claims to 
the audit officer for pay and other 
purposes and th^ reasons wfyy they 
are also not brought on the establish-
ment pay bills?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): The prac-
tice of gazetted officers preferring 
their individual claims for pay and 
other purposes had been discontinued 
with effect from 1st April, 1976. Since 
then, their claims for pay etc., are be-
ing drawn on establishment pay bills.
2491 LS—5.

District Towaq to b« linked by AIK !■ 
West Bengal

997. SHRI AJIT BAG:

DR. SARADISH ROY:

SHRI SUBODH SEN:

SHRI SUSHIL BHATTA- 
CHARYA:

SHRi ANAND PATHAK:
Will the Minister of TOURISM AND 

CIVTL AVIATION be pleased to state:

(a) is there any proposal under 
consideration of the Government like 
‘District towns to be linked by air’ in 
West Bengal;

(b) if so, when and the details 
thereof; and

(c) if not, the reasons thereof?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) No, Sir.

(b) Does not arise.

(c) The various Committees appoint-
ed by Government have recommended 
the airlink of only Cooch Behar in 
West Bengal.

Establishment of jute mill* in Bihar

998. SHRI JAMILUR RAHMAN. 
Will tne Minister of COMMERCE be 
pleased to state.-

(a) whether “Letters of Intent”  
have been issued for establishing jute 
mills at Kishangunj (Purnea) and 
Forbesgunj (Bihar);

(b) if so, the details thereof; and

(c) the funds allotted for such jute 
mills?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN): (a) to
(c). Bihar State Industrial Develop-

ment Corporation applied for two in-
dustrial licences for setting up jute




